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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

ORIGINAL APPLICATION No. 259 OF 2020 & 02 OF 2021 (SZ)

With

Original Application No.02 of 2021 (SZ)

In The Matter of:

Tribunal on its own motion Suo Motu based on the news item
in The Indian Express, Newspaper dt. 09.12.2020, “Andhra
town Eluru hit by ,mystery” illness, Traces of lead, nickel in
blood samples”, News item in The Time of India, Newspaper
Dt. 08.12.2020, “Heavy metal content in water Caused
mysterious disease in Andhra Pradesh” & News item in NDTV,
dt. 09.12.2020, “Lead, Nickel found in blood of people with
Mystery illness in Andhra”.

The Chief Secretary of Govt. of Andhra Pradesh And Ors.

Tribunal on its own motion Suo Motu based on the news item
in The Hindu, edition dated 15.12.2020, “Kolleru (West
Godavari Dt.) “Mystery illness raises Concerns over Kolleru
Pollution”.

The Chief Secretary to Govt. of Andhra Pradesh, Andhra
Pradesh and Ors.

Index

..... Applicant (s)

Verses

....Respondent (s)
With
.....Applicant (s)

Verses

....Respondent (s)
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Page Nos.

1 Progress report on Kolleru lake in the matter of O. A. No, 259 / 2020 (SZ) 1
with O. A. No. 02 / 2021 (SZ) in compliance with the Hon’ble NGT,
Chennai orders dated 24.03.2023, 05.02.2024, 02.04.2024, 03.07.2024,
05.11.2024, 30.01.2025, 05.03.2025 and hearing dated 28.04.2025.

2 Annexure — 1: Letter addressed to Stakeholder Departments 2-3
communicating the draft Comprehensive Scientific Study Report submitted

by CSIR- NEERI.

3 Annexure-2: Findings and Suggestions of CSIR-NEERI furnished in the 4-5
draft report.

4 Annexure — 3: Copy of the Hon’ble NGT Order, dated 05.03.2025 and 6-9
hearing dated 28.04.2025.

5 Annexure —4: Copy of the Hon’ble NGT Order, dated 30.01.2025. 10-12

6 Annexure — 5; Copy of the Hon’ble NGT Order, dated 05.11.2024. 13-14

7 Annexure — 6; Copy of the Hon’ble NGT Order, dated 03.07.2024. 15-16

8 Annexure — 7: Copy of the Hon’ble NGT Order, dated 02.04.2024. 17-19

9 Annexure — 8: Copy of the Hon’ble NGT Order, dated 05.02.2024. 20-21

10 Annexure — 9: Copy of the Hon’ble NGT Order, dated 24.03.2023. 22-24
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Place: VT &7 A

bW\A

Joint Chief Environmental Scientist (FAC)
Date: 12.06-2024" Andhra Pradesh Pollution Control Board

Vijayawada.



Interim Report on Kolleru lake in the matter of O. A. No. 259 /2020 (SZ) with O. A. No. 02
{2021 (S7) in compliance with the Hon’ble NGT, Chennai orders dated 24.03.2023 &
05.02.2024, 02.04.2025, 03.07.2024, 05.11.2024, 30.01.2025 and 05.03.2025.

APPCB issued Notification of Award to M/s. NEERI during November, 2022 for carrying out
Comprehensive study on Kolleru Lake as per directions of Hon’ble NGT. Accordingly, APPCB
submitted the interim reports furnished by NEERI to Hon’ble NGT from time to time,

In this regard, M/s. NEERI submitted the draft Comprehensive study report on Kolleru Lake to
APPCB in the month of February, 2024, and has been reviewed by the concerned APPCB officials
assigned for dealing the matter of O. A. No. 259 / 2020 (SZ). Subsequently, M/s. NEERI made a
power point presentation to APPCB, wherein, the officials represented during the meeting offered
their remarks and suggestions on draft report. The draft report has been circulated to all the
Stakeholder departments inviting suggestions/ comments for incorporation in the final report.

In this context, APPCB is awaiting comments on the draft report from the concerned stakeholder
departments for inclusion in the final report and will be furnished to the Hon’ble NGT by
31.07.2025. The findings & recommendations made by CSIR-NEERI in the draft study report are
herewith enclosed for kind perusal.

Place: Vijayawada m’\—fﬁ//
Date: 12,0635 15l6 W

Joint Chief Environmental Scientist (FAC)



ANNEXURE - |

——|ANDHRA PRADESH POLLUTION CONTROL BOARD “ ' s
| % Paryavaran Bhavan Near APIIC Housing Colony, \.l I_IFE
== Autonagar, Vijayawada — 520007 %

N7~ | Phone No. 0866-2463200, Website: peb.ap.gov.in el

Lr. No. APPCB-12023/2/2021-SS-CL-APPCB 12-06-2025

To
1. The Principal Secretary, MA&UD 2. The Commissioner, Industries
Department, Vaddeswaram (V), Department, Velagapudi,
Mangalagiri, Guntur District. Amaravathi, Andhra Pradesh.
3. The Commissioner & Directorof 4. The Commissioner, Fisheries
Municipal Administration, Department, Poranki, Vijayawada.

Mangalagiri, Guntur District.

5. The Commissioner, Panchayat Raj 6. The Principal Chief Conservator of
Department, Tadepalli, Krishna Forests (Wildlife), Mangalagiri,
District. Guntur District.

7. The Collector & District Magistrate, 8. The Collector & District Magistrate,
Eluru. Krishna.

8. The Collector & District Magistrate, 10.The Engineer-in-Chief, Irrigation
West Godavari. Department, Vijayawada.

Sir,

2020 and 02 of 2021 — Draft report on “Comprehensive Scientific study to
save Kolleru Wildlife Sanctuary and Wetland of Kolleru” — Reg.

EEE]

FUE:WCB — HO, Vijayawada — Hon'ble NGT directions in O.A. N0.259 0

Kind attention is invited to the subject matter, wherein, APPCB entrusted a
study to CSIR-NEERI for conducting a “Comprehensive Scientific study to save
Kolleru Wildlife Sanctuary and Wetland of Kolleru” as per the directions of Hon’ble
NGT in the matter of O.A. No.259 of 2020 and 02 of 2021, pertaining to suo moiu
case registered based on the news item "Mystery iliness raises Concerns over
Kolleru Pollution” published in the Indian Express, Newspaper dt. 09.12.2020.

M/s. CSIR-NEERI carried out studies in and around Kolleru Lake and
furnished a draft report seeking comments / suggestions for incorporation in the
final report. In this regard, APPCB proposed to communicate the draft report to the
concerned stakeholder departments with a request to offer suggestions / remarks
on the draft report.

In view of the above, it is hereby requested to kindly provide your valuable
suggestions / remarks on the draft report enclosed herewith within a period of 10 days
for further review. y


ANNEXURE - I


APPCBE-12023/3/2025-55-CL-APPCB I74163328/2025

S SRI SARAVANAN

MEMBER SECRETARY
CCto:

1. The Principal Chief Conservator of Forests (HoFF), Mangalagiri, Guntur
District for kind information.

2. The Joint Chief Environmental Engineer, APPCB, Zonal Office,
Visakhapatnam / Vijayawada for information.

3. The Environmental Engineer, APPCB, Regional Office, Vijayawada / Eluru
for information.

Digitally signed by
SHANMUGAM SRISARAVANAN
Date: 12-06-2025 22:30:16



ANNEXURE - lI

CO'MPREHENSWE SCIENTIFIC STUDY TO SAVE KOLLERU WILDLIFE SANCTUARY AND
WETLAND OF KOLLERU BY CSIR-NEERI STUDY FINDINGS AND SUGGESTED
MANAGEMENT PLAN FURNISHED IN THE DRAFT REPORT:

CSIR-NEERI, based on the study, offered the following remarks on the findings and suggested a
management plan for conservation and restoration of Kolleru lake as detailed below:

Findings:

o Excessive pollutants (Industrial effluents, domestic waste, agricultural runoff etc.) are
dumped into wetlands beyond the recycling capacity.

Habitat destruction and deforestation create ecological imbalance by altering the

population of wetland species.

Conversion of wetlands for agriculture and encroachment by public.
Overfishing and fish farming (aquaculture).

Overgrazing in marshy soils.

Management Plan:

1. Habitat Restoration and Protection Initiatives:

Implement habitat improvement measures such as restoration of the Kolleru Pelicanry.
Enforce strict measures against bird poaching and manage invasive species
effectively.

protect the riparian zone from further degradation.

2. Research and Monitoring Programs:

Conduct long-term avifaunal studies, bird migration tracking, and disease ‘monitoring
to gather data essential for informed conservation decisions.

Regularly monitor the ecological impact of various anthropogenic activities on the lake's
biadiversity and water quality.

3. Sustainable Resource Management:

Promote the use of water hyacinth for sustainable products, enhancing the economic
value of this invasive species.

Develop sustainable fisheries through strategies such as aquaculture effluent
treatment, improved harvesting infrastructure, and strengthening fish cooperative
societies.

4, Catchment Area Rehabilitation:

Address deforestation, agricultural runoff, and industrial discharges through
afforestation, sustainable agricultural practices, and better waste management
strategies.

Initiate programs to prevent soil erosion, promote biodiversity, and ensure a healthier
balance between agriculture and environmental conservation.


ANNEXURE - II


5. Community Engagement and Education: -

= Engage local communities through awareness programs and educational initiatives,
fostering a sense of responsibility and ownership.

= Develop ecotourism opporiunities, such as guided boat rides, nature trails, and
educational facilities, to enhance public participation and support for conservation efforts.

6. Infrastructure and Public Accessibility Improvements:
» Enhance the infrastructure within Kolleru Wildlife Sanctuary, including the development of
recreational facilities, boardwalks, and visitor education centers.

= Promote conservation awareness and visitor engagement through the creation of
accessible green spaces and park areas.

Joint Chief Environmental Scientist (FAC)



ANNEXURE - IlI

Item No.15 (i - ii) & 16:-

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

[Through Physical Hearing (Hybrid Option)]

Original Application No.259 of 2020 (SZ)

With
Original Application No.02 of 2021 (SZ)
With

Original Application No. 23 of 2023 (SZ)

IN THE MATTER OF

Tribunal on its own motion Suo Motu based on the news
item in The Indian Express, Newspaper dt. 09.12.2020,
“Andhra town Eluru hit by ‘mystery’ illness, Traces of lead,
nickel in blood samples”, News item in The Time of India,
Newspaper Dt. 08.12.2020, “Heavy metal content in water
caused mysterious dlsease in Andhra Pradesh” & News
item in NDTV, dt. 09.12.2020, “Lead, N,lckel found in blood
of people with Mystery ﬂfness in Andhr
e AR

The Chief Secretary of Govt of ey B by
Andhra Pradesh and O,rs ) &

...Respondent(s)

Tribunal on its own motion Suo Motu based on the news
item in The Hindu, edition dated 15.12.2020, “Kolleru
(West Godavari Dt.) “Mystery illness raises Cuncems over
Kolleru Pollution”

And

The Chief Secretary to Govt. of Andhra Pradesh,
Andhra Pradesh and Ors.
...Respondent(s)

With
Daram Govinda Rajan.
...Applicant(s)
. Versus

National Wetland Committee,
Rep. by its Chairperson,
New Delhi and Ors.

...Respondent(s}

Pageiof2


ANNEXURE - III


Date of hearing: 05.03.2025.

CORAM:
HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

0.A. No.259/2020:

For Applicant(s): Suo Motu.
For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R7.
0O.A. No.02/2021:
For Applicant(s): Suo Motu by Court.
For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R8.
0.A. N0.23/2023: _
For Applicant(s): None Appeared.
& .I W .
For Respondeni(s): , f?'T.i-_rs'. Machuri Donti Reddy for R2 to R11.

L At g

s B8 The repz:r‘t;""of the NEERI has not yet been filed.

2. For filing the report of the NEERI, post the
matter on 28.04.2025. |

Sd/-
Smt. Justice Pushpa Sathyanarayzna, M

Sd/-
Dr. Satyagopal Korlapati, EM

0.A. No.259/2020 (SZ}
0.A. No.02/2021 (Sz}
0.A. No.23/2023 (52)
05t March, 2025, Mn.

Page 2 of 2



Item No. 24(i) & (ii):-

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 259 of 2020 (SZ)
With
Original Application No. 02 of 2021{SZ)

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU
based on the News Item in The Indian
Express, Newspaper dt: 09.12.2020, “Andhra
town Eluru hit by ‘“mystery’ illness, traces of
lead, nickel in blood samples”, News Item in
The Times of India, Newspaper dt: 08.12.2020,
“Heavy metal content #in water caused
mysterious disease in AP”, & ‘News Itém in
NDTYV, dt: 09.12.2020, ’*’Lead Nickel found in

The Chief Secretary of Govt. of Andhra

Pradesh and Ors.
-..Respondent(s)
WITH
Tribunal on its own motion - SUO MOTU
based ‘on t?;le News item in The Hinduy,
edition dated 15.12.2020, Kolleru (West
Godavari Dt) *“Mystery illness raises
concerns over Kolleru pollution”.
And

The Chief Secretary to Govt. of Andhia
Pradesh & Ors.

: ...Respondent(s)

Page 1of2


ANNEXURE - IV


Date of hearing: 28.04.2025.

Matter stands adjourned to 16.06.2025

Page2ai2
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“Heavy metal content in, ter “caused "*"%'
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ANNEXURE -

 Ttem No.3 (i - i) & %-

BEFORE THE NATIONAL GREEN TRIBUNAL

“SOUTHERN ZONE, CHENNAI
[Through Physical Hearing (Fiybrid Option)] fa', ko
: : ?f" 56 =R
Original Application No.259 of 2020 (SZ) <
With
Ongmal Application No.02 of 2021 {57)
With

inal Application No. 23 of 2023 (57)
IN THE MATTER OF
Tribunal on its own motion Suo Mot based

onﬁlenﬂwsxtemmmelnman]ixpmss--
Newspaper dt. 09.12.2020, “Andhra ‘town .

" Eluru hit by “mystery” illness, Traces oflead
‘nickel in blood samples”, News 3§;em in’ Thew,

Time of India, Newspaper Str/08.12.2020;" ‘@s‘

mysterious disease in An a_ Mﬂesh” N

. News item in NDTV, dt. 0942 & v
- Nickel found in blood of peoplé @ C ki
illness in Andhra”
' The Chief Secretary of Govt. of
. Andhra Pradesh and Ors. -
: ...Respondent(s)
With
Tribunal on its own motion Suo Motu based -
on the news item in The Hindu, edition dated
15122020, “Kolleru (West Godavari Dt)
“Mystery illness raises Concems over Kolleru
Pollution” \
And
‘The Chief Secretary to Govt. of Andhra Pradesh,
Andhra Pradesh and Ors. : :
...Respondent(s)

v

10


ANNEXURE - IV


11

With
Daram Govinda Rajan.
..-Applicant(s)
Versus
National Wetland Committee,
Rep. by its Chairperson,
New Delhi and ors.
.Respondent(s)
Date of hearing: 30.01.2025.
CORAM:

HON'BLE Smt. JUSTICE PUSHPA SATHY ANARAYANA, UDICL ; BER

HONBLE Dr. SATYAGOPAL KORLAPATL EXPERT MEMBER

v -
O.A. No.259/2020:
For Applicant(s):
For Respondent(s):
O.A. No.02/2021: .
For Applicant(s):
For Respondent(s): Mrs. Madhuri Donti Reddy for RT toR8.
O.A. No.23/2023;
For Applicant(s): None Appeared.
For Respondent(s): Mrs. Madhuri Donti Reddy for R2 to R11.
ORDER

; 8 The learned counsel appearing for the State of Andhra
Pradesh would seek four weeks’ time to file the report of the NEERI,

Page2of3
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12

2. For filing the report of the NEERI, post the matter on

05.032025.

0.A. No.259/2020 (SZ) __

- O.A. No.02/2021 (S7)
© 0.A. No.23/2023 (SZ)

30% January, 2025. Mn.

Smt. Justice Pushpa Sathyanarayana, JM

Page3of3

Sd/-

Sd/-
Dr. Satyagopal Korlapati, EM

12



13
ANNEXURE - V

Ttem No. 17(3) & (ii):-

BEFORE THE NATIONAL GREEN TRIBUNAL

(Through Video Conference)
Original Application No. 259 of 2020 (SZ)

With
Original Application No. 02 of 2021(57)

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU
based on the News Item in The Indian
Express, Newspaper dt 09.12.2020, “Andhra
town Eluru hit by ‘mystery’ iIl;jle'ss, traces of
lead, nickel in blood samiples”, News Item in
 The Times of India, w dt: 08.12:2
“Heavy metal c&lmit ifi-Wwater - caused.,ﬁq

ik o

mysterious disease in’ AP”, & News Item in 4
NDTV, d: wmﬁ”ﬁn “Fedtl: N’cke!‘fﬂimd"n%

blood of peopl&‘ntﬁ , myste ess. mn Y
Andhra Pradesh”. %& b

W@ FF? PE’»S\;‘&‘ @ﬁfr

The Chief Secretary o Wi ofmﬂa
Pradesh and Ors.

...Respondent(s)
WITH

Tribunal on its own motion - SUO MOTU
based on the News item in The Hindu,
edition dated 15122020, Kolleru (West
Godavari Dt) “Mystery illness raises
concerns over Kolleru pollution”.

And

The Chief Secretary to Govtof Andhra
Pradesh & Ors.
...Respondent(s)
Page1of2


ANNEXURE - V


14

Date of hearing: 05.11.2024.

CORAM:

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER
HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

O.A. No. 259/2020(SZ):
For Applicant(s): Suo Motu.

For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R7.

O.A. No. 02/2021(SZ): 3
For Applicant(s): Suo MottL.

For Respondent(s): % Mrs. Madhun Don@eddy for R1 to R8.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sdf..
Dr. Satyagopal Korlapati, EM
0.A. No0.259/2020(SZ) &
O.A. No.02/2021(SZ)
05 November, 2024. AD.

Page2of2
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ANNEXURE - VI

L %lemmﬁmiﬁfmmpmﬂvmpw

' - 09122020, “Andhra_town Elicid hit by

mystery’ filness, traces of lead, mcice“i;mﬁ}wd'

-samples”, News Item in The Tithes of India,
Hewspaperdt mmm@mmm

i eri mW&-@

~-Respondent(s)

: based on the News'item in The Hindu, edifionn =
: dmﬁﬁimmmunau{wmcudmm)-
ﬁﬁw&m iliness raises concerim-over Kolleru

And

o tﬁu&’ semmy o Gmmi ﬁmdin'
I’iaﬂﬁ&ﬂrs.
Wy ---Respondent(s)

Page 1ot
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16

Dateof bearing: 03.07.2024. 1 = S

HON'BLE Smt. JUS

HON'BLE m&w&mﬂmm - l

OA_ No: 259/2020(52): : , 5 ‘

Mis: Maghuri Donti Reddy forR1 to RZ. :

0.4 No259/2020(52) 4
0.A. No,02/2021(52)

03+ July, 2024. ALY,

-"-*P%gelatz: _ . i

16



17 ANNEXURE - VI

Itemf’No 7 (1) & (ii) & 8:-

BEFORE THE NAnomL GREEN TRIBUNAL
°  SOUTHERN ZONE, CHENNAI _

(Through Video Conference)

Original Application No.259 of 2020 (SZ)
With

Original Application No.02 of 2021 (SZ)
With

Original Application No. 23 of 2023 (SZ)

IN THE MATTER OF

'I'nbmlal on its own motion Suo Momnbased
onthenewsﬂemmTheIndeﬁpmss
Newspaper dt. 09.12.2020, “Andhra - fown!
Eluru hit by “mystery’ il!nes ; kaces{‘tff Tea"‘d, A
nickel in blood samples » NEws: %

Time of India, News )
“Heavy metal content;
- mysterious disease in AIfdHx
News item in NDTV, dbbd.- 2

Nickel found in blood of pedbh
illness in Andhra”
The Chief Secretary of Govt. of ’
Andhra Pradesh and Ors.
- .-.Respondent(s)
With
Tribunal on its own motion Suo Motu based
on the news item in The Hindu, edition dated
1512.2020, “Kolleru (West Godavari Dt)
- “Miystery illness raises Concerns over Kolleru
Pollution™
And
- The Chief Secretary to Govt. of Andhra Pradesh,
Andhra Pradesh and Ors.
...Respondent(s)

Page1of3
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ANNEXURE - VII


Daram Govinda Rajan.

National Wetland Committee, - 1= . | | ;

Rep. by its Chairperson,
New Delhi and ors.

Date of hearing: 02.04.2024.

CORAM:

HON’BLE Smt. JUSTICE PUSHPA SATHYAM

O.A. No.259/2020:
For Applicant(s):
For Respondent(s):

O.A. No.02/2021:

For Applicant(s):
For Respondent(s):

O.A. No.23/2023:

For Applicant(s):

For Respondent(s):

18

With

e 3 &

T o

Suo Motu by Court.

Mrs. Madhuri Donti Reddy for R1 to R8.

None.

Mrs. Madhuri Donti Reddy for R2 to R11.

'Page 20f3 : i
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RDER

1. Today,thm;smrepresentaﬂonfortheapphcantmOA No%of
- 20352

: - ;_The report of the District Collector as well as the Andhra Pradesh
" Pollution Control Board is filed.

3 ForﬁhngthemﬁenmreportofﬂleNEERl let the matter be listed on

03.07.2024.
Sd/-
g { smi'.ffustlﬁf‘ushpa Sathyanarayana, JM
f“ Sd/-
Bﬁyagupal Korlapati, EM
0.4 No2592020 (52)
' O.A. No.02/2021 (S2)
O.A. No.23/2023 (SZ) -
02nd Aptil, 2024. Min.

Pape30of3
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'-ﬁﬁlﬁﬂﬁﬁﬁﬁﬂfﬁﬁhﬂhnﬁqmﬂv ﬁ%m@ﬂ“
gt 0122020, “Andhra own Hlofd “hit by,

“Tribuinal ‘on its own motion - SUG MOTU

~ 'based.or the News ftervin The Hindi, edition
) dated 15:12.9020; Kollern (West Godavari Dt
VA fostery iﬂness riises concerris over Koffem

Al

ANNEXURE - VIII
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21

Date of hearing: 05.02

CORAM:

a

HONBLE Dr, SATYAGOPAL KORLAPATY, EXPERT MEMRER.

O.A. No. 258/2020{SZ):
For Applicani(s): Sue Mo

oo
it}

‘For Respondent(s): Ms, Wmmm BLtoRZ

O.A. No. 022021(57):

Page2of2
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ANNEXURE - IX

Mﬁ@i@:
PG ' BEFURE'IHENATIONAL GREEN TRIBUNAL
| SOUTHERN ZONE, CHENNAI

(Through Vzdao Conﬁermﬂ-’)
OﬂMAWI‘““‘m No. 259 of 2020 (52)

WITH
Original Application No. 02 of 2021(SZ)

IN THE MATTER OF:

Tn‘btmalon:tsownmohunSU()MGﬁ‘!ﬁ:dseﬂ
on the News Item in The Indlﬂﬂt:.,_ pres
Newspaper dt: 09.12.2020, “Andhfa: town
Eluru hit by “mystery’ i iraces‘%f ’Iéad_
mckel in blood sampl - I

Tri on ifs own motion - SUO MOTU
based on the News jtem in The Hindu, edition
dated 15.12.2020, Kolleru (West Godavari Dt)
“Mystery illness raises concerns over Kolleru '
pollution”. :

Aml
The Chief Secretary to Govt.- of Andhra
Pradesh & Ors. '
! ...Respondent(s)

Page1of3
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23

Date of hearing: 24.03.2023.
CORAM: VR %

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER
HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

0O.A. No. 259/2020(S7Z): M o : ' ; i,
For Applicant(s): Suo Mot : .
B G A

For Respondent(s):  Mrs. Madhqmwkeddyfor R1toR7.

O.A. No. 02/2021(S7):
For Applicant(s):

For Respondent(s): $g#'

Smctuaryandtheweﬂand of Kolleru.

2. TlmAndhmeadthoﬂunonContmlBoardawardedﬂmabove
study to the NEERI on 09.11.2022 and 07.12.2022. After accepting
the work order, meNEERIhastakmsampIesfmmvanous
places, andﬂlepamcula:sofwmhmgwenmthempm

- ‘Page2of3

gy .Wsa! the Kolleru Wildiife

J
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3. The result of the report is awaited. Though it is stated that the
report of the final analysis would take more than a year, it is
submitted by the learned Government Pleader that they would
get interim analysis report from the NEERI periodically. |

:_. 4. Post the matter on 08.05.2023.

| s
St Fastice Pushpa Sathyanzrayans, JM

Sd/-

Page3of3

24



